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Houses for Staff of Aligarh AfosUm 
University

4598. SHRI RASHID MASOOD: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state;

(a) the total number of houses 
owned by the Alfgarh Muslim Univer
sity for its teaching staff in different 
categories, Professors, Readers and 
Lecturers and Registrars in the Medi
cal College;

(b) the total number of teachers in 
the University in different categories 
mentioned above; and

(c) whether the number of teachers 
is more than th ; number of the houses, 
if so whether Government propose to 
provide more accommodation for them 
in Aligarh?

THE MJNISXSR 0 ^  SDUCAXION, 
SOCIAL WELFARE ANDs CULTUBE. 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) an<} (b), According to tha 
inlormation furnished by the Aligarh 
Muslim University, out of 684 houses 
owned by it, 254 ax« xnetmi for. Pro
fessors, Readers^ L«cturers and Regis
trars. The total number of sanction
ed posts for different categories of 
teachers is 96CL

(e) Work on construcikui of: 12 
Lecturer’s Quarters sanctioned by 
UGC is in progress. In addition, the 
Commission has agreed to provide 
funds for 28 quarters for Professors 
and Readers and 3 for Lecturers. The 
Commission has also allocated a sum 
of Rs. 25.09 lakhs duiriag the Fifth 
Plan period for the quarters of suoh 
staiff of the University whoee preseoee 
is considered essential on the campus.

AmendtMnt to eopgrrlfM AvL

4S»9. SHRI KISHORE LAL: Will
th» Minister of EDUCATION. SO- 
CLAL WELFARE AND CULTURE be 
pleased to state:

(a) whether the proposed amend
ments to the Copyright Act have been
f in a l i s e d ;

(b) whether th* writers in different 
Indian languages have been consuUed; 
and

(c) what are the main features of 
the proposal?

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER)- (a) No Sir.

(b) Yes Sir. The Authors Guild 9C 
India, which is a repreeontatiire body 
of the authors from all over Ihdia, 
has been consulted.

(c) The main features of the pro
posed amendments will be: (i) to ac
cord more effective protection to au
thors; (ii) to incorporate certain ohas- 
ges found Mceeaary in the light of 
the eacperieace guaed in tbe wariung




